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SHRI SATYA NARAIN SINHA: 
As regards death we always depend upon the 
official announcement. You said that you 
were present there. At I.S the doctors 
announced that he was dead. It took S to 10 
minutes for the doctors to come. 
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MR. SPEAKER: No please, I would 
DOt call anybody. Order. order please. Let 
him finish now. 

SHRI HEM BARUA: Is it not a fact 
tbat the belicopter was sent to bring tbe 
Prime Minister before the All India Radio 
made the announcement? Is it not also a 
fact that tbe Vice President wbo was on tour 
was informed before the actual announce· 
ment was made by the AIR 7 

SHRI SA TY A NARAIN SINHA: 
Tbe fact that tbe President suffered a heart 
attack was sufficient for the people bere to 
get the Prime Minister and the Vice 
President. But, as· I have said repeatedly, 
the doctors declared that the President was 
dead, at I.S. S or 10 minutes were taken by 
them because they had to give a certiftcate. 
(hIt_,.up,l"n.) 

MR. SPEAKER: Mr. San&hi. 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI) : ~_ 

MR. SPEAKER: The Deputy Prime 
Minister wants to say somethiJ1a. 

SHRI MORARJI DESAI: I was tbe 
first member of the Government to reacb tbe 
place. I was informed at 11.50. As soon 
as lreacbed my ollice, immediately I JOt the 
telepbone from the Secretary to tbe President 
that tbe President had a severe heart attack 
and perhaps he would not survive. This 
I was told at 1I.SO on the telephone. 
(''''.'"",!Op) 

MR. SPEAKER: You want to make 
this also a controversy? 

SHRI MORARJI DESAI: I reacbed 
the place within 4 or S minutes, by about 
11.SS. At tbat time the doctors had taken 
all tbe steps to revive, give oxygen, and all 
the otber metbods that tbey adopt in such 
cases to revive or to bring back the person to 
life if it is there. When I went tbere they 
said that it seemed impossible to revive bim. 
I then told tbem tbat it was better to get 
otber doctors so that nobody might after-
wards say tbat we bad not utilised tile 
services of all tbe top doctors wbo were 
available. We called Dr. Dhanda wbo is a 
well known heart specialist of Delbi. Dr. Wig 
was also called in. They took sometime to 
come. How could they come immediately? 
They came. Then they examined and certi. 
fied by about 1 or I.S p.m. that tbere was no 
hope and he was dead and therefore, we 
must immediately take further action. In the 
meanwhile, 88 the Vice-President was not 
here, the Home Minister was not here and 
the Prime Minister was not here, they bad to 
be informed and called immediately. because 
it was a position wbere one could not take 
risks. Therefore. they were informed and 
they were brought back. All this was dono 
in my presence. This is what happened. On 
this it was 90ught to make a capital. I am 
afraid it is not fair to do these things. This 
is what I have to plead with my han. 
friends. 
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ent of Andaman and Nicobar 
Islands 

SHRIGEORGEFERNANDES: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) whether his Ministry have examined 
the possibility of developing the Andaman 
and Nicobar Islallds as tourist attractions 
and holiday resorts for the Indian people ; 

(h) if so, the decisions taken in the 
matter; and 

(c) if not, whether Government propose 
to consider the development of the Islands 
as holiday resorts ? 

THE MINISTER OF TOURISM AND 
CIVILAVlATION (DR. KARAN SINGH): 
<a) to (c). Government are aware of the 
tourist potential of the Andaman and Nico-
bar Islands as holiday resorts, hut in view 
of the existing restrictions on tourist traffic 
to these places it has not been possible to 
develop any sizeable facilities there. 

Assistance to Political Satreren 

·1598. SHRIMATI SAVITRI SHYAM : 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

<a) the amount of assistance given to the 
freedom fighters and their dependants in 
India, and the criteria of giving assis-
tance ; 

(b) whether it is a fact that at present 
a large number of freedom fighters and 
their dependants are facing great financial 
hardship ; and 

<c) if so, the measures proposed by 
Government to help them ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VlDY A CHARAN SHUKLA) : (a) A sum 
of Rs. 25,98,900/- has so far been disbursed 
from the Home Minister's Discretionary 
Grant to freedom fighters and their depen-
dants from the inception of the Grant in 
19: 5-56. These non-recurring grants are 
given to freedom fighters who may be in 
need of special assistance. 

(b) Government are aware that many 
freedom fighters and their families are facing 
indigent circnmstances. 

(c) The responsibility for the grant of 
relief and rehabilitation facilities to freedom 
fighters is primarily thaI of the State 
Governments who have formulated schemes 
of relief and assistance to them by way of 
pensions, cash grants, land grants, rehabili-
tation loans and educational concessions to 
their children. In individual cases of bard-
ship, cash grants are given from .Home 
Minister's Discretionary Grant •. 




